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Madam,

N

T I
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

n,
Dated Guwahati the October,2024.

Yours faithfully,

Shri Chatra Bhukhan Goooi_
Registrar (Vigilance),
Gauhati High Court.
Guwahati.

o 33

Smti. Mallika Dutta,
District & Sessions ludoe_
Nalbari.

Station leave permission.

Your letter No.DJNB/7320 dtd. 28.10.2024.

With reference to the above, I am directedstation leave permission, I
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e Project Manager, Gauhati High Court.
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